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OPEN COlRT 

CENTRAL AD~1 I N ISTRAT I \/E TR I BUNAL, ALlAHA BA.D BENCH 

CORMi : 

ALl.AnABl\D 

Dated: This the 19th day of Sept 11996 

Ho n 1 ble l\ir. S . Das Gupta M~ 

Hon' b l e Mr. T . L. Verma 

... - ..... -.- .- . 

OR I GI NAL APPL ICAT ION l'JO .1574/92 

JAGDAM BA. PRASAD SR IVA STAVA 

S/o Late Sri Puttu Lal Srivastava 

age d 39 year s,Extra Depar tme nta l 

Delivery Agent, Resident of P.O.Amap ur, 

Distric t : Et ah - - - - - - - - - - - - - App lica nt 

C/A Sri K.C.Saxena 

Sr i R • K • T ewar i 

VERSUS 

1. Super intendant, Posts Etah . 

2 . Chief Po stma s t er Gener a 1, 

U . P . Gire le, Luc know-! 

3 . Union of India t hrough Secretar y, 

Ministry of Communications, 

New Delhi. - - - - - - - - - - -
C/R Km! Sadhna Srivastava 

ORDER (ORAL:l 

BY HON ' BLE MR 

Th is app 1 icat ion 
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and aft er v erifying the a nsv..ie r s , to declare the 

applicant as successful in the examination viith 

conseouent ia 1 benefits . 

2 . The app lica nt' s ca se is ·that he is 

al\Extra Departmental Delivery Agent in Etah Postal 

division. He v1as permit t ed to aprear in the promo­

t iona 1 examination for promotion to r egular group 

' D' post . He vJa s , hov-.1ever, dec l ar ed fail ed in that 

examin .., tion , ha v ing secured 20 out of 50 marks in 

lst paper . The app licant's al l egat ion is that a lthough 

he h ad correctly spelt a particular name , which 1t.Jas 

d ictated during tha ex?mination, this was assessed 

as v-·r ong and t herefore, no marks v1ere given for t h is 

ansvJer . 

3 . At the time of hearing of this case, 

l earned coun sel for the respondents produced for o ur 

perusal ansvJer book of the app licant. Vie find from 

the anser book that u a particular p l ace, \•th ich 

h a s been refer red to in the o . A. by t he applicant 

has been spelt as 1 8ul / a ndshahr'. ~ccording t o the 

respondents , th is should have been spelt 1 Bul/and shahar' 

Learned counse l for t he respondents admitted tha t 

they did not have any model a nswer, but they have 

ta ken this particular name from the telephon~ director~ 
• 

wherein the name of the place has co~rectly been spelt 

4. \Yhatever be the correct spelling o~ 

the p l ace , the fact remains th any ~trk was 

given for th is answer, the appl icant's mpl.'ks wottld 

have gone up by ~ ta king the tote~ ~. Even thli 

total wo uld not have made him 
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examination as th e minimum qua lifying mark is 25 

out of 50 , 

Inview of the foregoing , vie see 

no merit in th i s ar p l ication and it is dism i ssed 

a ccordingl y . Partie s shal l bear t he ir own costs . 

, 

M mber (J) Member 
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